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2 more arrested in WB post-poll violence

Rohit Khanna &
Rupak Banerjee |Tnn

Kolkata: The CBI on Monday
arrested two people from How-
rah’s Domjur on the charges of
hurling bombs at the houses of
some BJP supporters and “out-
raging themodesty” of women
members of their families on
May 2. With this, the total num-
ber of CBI arrests in post-poll
violencecasesin Bengalroseto
eight. Accordingtoallegations,
workersof theruling party tar-
geted those of the opposition
party at Domjur’s Rajib Pally
soon after the assembly elec-
tion results were declared.

MP’s brother found dead in Burdwan

Kanksa: Thebrother of Trinamool Congress MP (East Burdwan)
Sunil Mondal was found dead inside a truck in Minibazar areain
Bengal’'s West Burdwan district on Monday morning, reports
Mohammad Asif. Police have sentthe body for anautopsy and
started a probe. VictimKartick Mondal (50), a resident of
Khayerbariinlllambazar, Birbhum, was atruck driver by
profession. Thetruck’sowneridentified the body after villagers
spotted a “lifeless” maninsidethe vehicle parked nearan
underpassaround 11am and informed cops.

Cash and jewellery werelooted
during theattack while women
were allegedly molested. On
Monday morning, the agency
detained and interrogated 13
people in connection with the
case, after which two were for-

mally arrested.
“Policehadearlierarrested
six people who were later re-
leased on bail. If the CBI ap-
plies any new section in the
case, ithastosubmitaprior no-
tification in court and seek ap-

proval,” Kalyan Banerjee, Tri-
namool’s Serampore MP, said.

Howrah BJP member
Umesh Rai countered this ar-
cument and said police had de-
liberately slapped bailable sec-
tions on those arrested. The
CBI, in a related development,
has sent a letter to the National
Human Rights Commission
(NHRC) seeking details of
cases that could not be regis-
tered earlier. There have been
allegations that many cases,
particularly those involving
atrocities against women, have
not been registered because
the survivorsare apprehensive
of reprisal.
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NHRC report on ‘unregistered
no. violence cases’ sought

OUR CORRESPONDENT
Kolkata

The CBI on Monday wrote a
letter to NHRC seeking a re-
port on a number of alleged
crimes in West Bengal that
were not registered. Accord-
ing to sources, there are still
crimes which the police had
refused to register and those
should not go unnoticed.

“A crime is a crime but
since they were not regis-
tered and a report is sought
from NHRC,” said the
sources. The sources added a
team of CBI officials visited
Domjur, Howrah, and have
detained 13 people for their
alleged role in several crimi-
nal offences. Later, 2 of them,
were arrested.

The agency had so far filed
34 FIRs, and made five ar-
rests from Nadia district of
North 24 Parganas. Notably,
following a verdict by Calcut-
ta HC on August 19 CBI is
probing the murders and
atrocities against women in
the post-poll violence.

A SIT that was divided into
5 zones is also investigating
and taking stock of post-poll
violence in West Bengal.

Meanwhile, the EC on Mon-
day had written a letter to
West Bengal Chief Secretary

Day 1: ED grills
Abhishek for 9 hrs

NEW DELHI: Trinamool
national general secretary
Abhishek Banerjee was
quizzed by ED for 9 hours for
his alleged connection with
coal scam. After coming out
of ED office, Abhishek said
those against BJP are always
harassed by these agencies.

“I have ensured that | will
cooperate in the probe. | will
go to the end but will not sell
myself. BJP could not fight
TMC politically in Bengal, so
they are using agencies. Amit
Shah dreamt of 200 seats but
couldn’t cross 70," said
Abhishek, challenging the BJP
the Trinamool will enter every
state where BJP is in power.

The TMC national general
secretary said the ED can
bring forward any proof they
have against him.

HK Diwedi to keep a strict
vigil on the Bhawaipore con-
stituency and two districts
Samsergunj and Jangipur of
Murshidabad so that no un-
toward incidents during the
poll campaign takes place.

The EC had also asked the
Chief Secretary to submit
the same on a daily basis.
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CBI nabs duo in
Domjur, arrests
for post-poll
violence at 8

Rohit Khanna & Rupak Banerjee

Kolkata: The CBI on Monday
arrested two persons from Ho-
wrah’s Domjur for allegedly
hurling bombs at houses of so-
me BJP supporters and “outra-
ging the modesty” of women
members of their families on
May 2. With this, the total num-
ber of CBI arrests in post-poll
violence casesrose to eight.

According to allegations,
workers of the ruling party
targeted those of the opposi-
tion party at Domjur’s Rajib
Pally soon after the assembly
election results were decla-
red. Cash and jewellery were
looted during the attack while
women were allegedly moles-
ted. On Monday morning, the
agency detained and grilled 13
persons in connection with
the case after which two were
formally arrested.

“Police had earlier arres-
ted six persons who were later
released on bail. If the CBI
applies any new section in the
case, it has to submit a prior
notification in court and seek
approval,” said Trinamool’s
Serampore MP Kalyan Baner-
jee. Howrah BJP leader
Umesh Rai countered his ar-
gument and said police had
deliberately slapped bailable
sections onthose arrested.

The CBI, in a related deve-
lopment, has sent a letter to the
National Human Rights Com-
mission seeking details of ca-
ses that could not be registered
earlier. There have been allega-
tions that many cases, particu-
larly those involving atrocities
against women, have not been
registered because the survi-
vors are apprehensive of repri-
sal. Based on the feedback from
NHRC, the CBI may look into
the possibility of registering
these cases afresh.
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Post-poll violence: 6
detained in Howrah

Kolkata: The Central Bureau
of Investigation (CBI), as
part of its probe into cases
of post-poll violence in
West Bengal, detained six
persons on Monday for
their alleged involvement in
several criminal offences,
agency sources said.
According to the sources, a
team of CBI officials visited
Howrah district in the
morning and detained all
six of them from Domijur
area. The Central agency
has so far filed 34 FIRs, and
made three arrests in con-
nection with the post-poll
violence cases two in Nadia
and one in North 24
Parganas. The Calcutta high
court had, on August 19,
ordered that probe into
cases of alleged rape and
murder in the aftermath of
the assembly elections be
held by the CBI, taking
note of an NHRC report in
the matter. The West
Bengal government has
moved the Supreme Court
challenging the high court
order that directed a court-
monitored CBIl investigation
into the cases. — PT/
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POST-POLL VIOLENCE

SIR, It is heartening that all
allegations of post-poll vio-
lence are to be considered
as FIRs by the State, as rul-
ed by a Bench of Calcutta
High Court comprising act-
ing Chief Justice Rajesh
Bindal and four other jus-
tices, hearing the matter on
post-poll violence. Besides,
the court further directed
the State government to
arrange medical treatment
of the persons injured in
the violence taking place in
the wake of recently held
Assembly elections, and
also to provide rations to
those whose ration cards
had been taken away. All
documents relating to
post-poll violence are to be
preserved with the Chief
Secretary, and handed over
to the team of NHRC prob-
ing such cases.

But serious allegations
have been leveled by the
leader of the opposition,
Suvendu Adhikary, against
the “inactive” State police
who also "directly or indi-
rectly sponsor murders,
arsons, attacks, rapes and
molestation”. In fact, the
policisation of the State
police administration app-
ears to have touched the
nadir.

Yours, etc., Arun Kumar
Bhaduri,
Kolkata.
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CBI arrests 2 more in Bengal
violence case, total now at 8

HC stays CID proceedings against Suvendu

RohitKhanna &
Rupak Banerjee | TnN

Kolkata: The CBI on Monday
arrested two people from How-
rah’s Domjur on the charges of
hurling bombs at the houses of
some BJP supporters and
“outraging the modesty” of
women members of their fam-
ilieson May 2.

With this, the total number
of CBI arrests in post-poll vio-
lence cases in Bengal rose to
eight. According to allega-
tions, workers of the ruling
party targeted those of the op-
position party at Domjur’s Ra-
jibPally soon after the assemb-
ly poll results were declared.

Cash and jewellery were
looted during the attack while
women were allegedly molest-
ed. On Monday morning, the
agency detained and interro-
gated 13 people in connection
with the case, after which two
were formally arrested.

“Police had earlier arrest-
ed six people who were later re-

he Calcutta high court stayed on Monday CID
proceedings against BJP's Suvendu Adhikari
over the unnatural death of his bodyguard in
2018 and directed the state administration
| againsttakingany coercive step against him
without taking leave of the court. The high court
also stayed proceedings against Adhikari

relating to casesin Nandigram and Panskura. It, however, gave
agreenlightto two otherinvestigations:ajobs scamin
Maniktalaand a case in Tamlukin which heis accused of
intimidating the East Midnapore SP. It also directed Adhikari to
cooperate withthe investigations. Tnn

leased on bail. If the CBI ap-
plies any new section in the
case,ithastosubmitapriorno-
tification in court and seek ap-
proval,” Kalyan Banerjee, Tri-
namool’s Serampore MP, said.

Howrah BJP member
Umesh Rai countered this ar-
gumentand said police had de-
liberately slapped bailable sec-
tions on those arrested.

The CBI, in arelated devel-
opment, has sent a letter to the
National Human Rights Com-

mission (NHRC) seeking de-
tails of cases that could not be
registered earlier.

There have been allega-
tions that many cases, particu-
larly those involving atroci-
ties against women, have not
been registered because
the survivors are apprehen-
sive of reprisal.

Based on the feedback
from the NHRC, the CBI may
look into the possibility of reg-
istering these cases afresh.



